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The Coffee Bouse, JlUlpath 

{ 
Shri Inder J. Malhotra: 

*546. Shri Jashvant Mehta: 
Shri Vidya CbaraD Shukla: 

Will the Minister of CO_rile be 
plelsed to state: 

(a) whether it is a fact that India 
Coffee Board supplies coffee at chea-
per rates to the management of the 
said establishment to supp.y coffee to 
Coffee House, Janpath, New Delhi 
with a view to enable the manage-
ment of the sai<1 establishment to ·aup·· 
ply <:Of!ee to consumers at an agreed 
price; 

(b) whether Government are aware 
that flhe management of the Coffee 
House raised the price of a cup of 
coffee twice during the last one year; 

(c) whether it is a fact that the 
consumers of coffee have gone on 
strike and have organised themselves 
into a "Price Resistan:e Movement"; 
and 

(d) whether Government are con-
templating any action against the 
management? 

The DePUty MUdster ill the IIIDJs.. 
trl of \.iommeree (Shrl S. V. Kama-
swamy): (a) The India Coffee Houle, 
Janpath, New Delhi is one of tile A:p-
prOtved Coffee Housel, to whidl raw 
..ofIee and powder are supplied by 
the Coffee Board at concessional 
rates, QIl condition that they should 
sell raw coffee and powder to the 
consumers at the rates at whim the 
Coffee Board's Depot at Delhi Ik.!ls to 
the consumers. However, no restric-
tion is imposed by the Coffee Board 
on the selling price of liquid COffee 
sold by the Approved Coffee Houses. 

(b) No, Sir. 

(t.) Government have learnt about 
t1he organisation ot a ''Price Resis-
tance Movement" by the consumt<rs of 
coffee. 

(d) As the situation of this kind 
has arisen only recent;y, steps that 
could be taken against those Approv-

. ed Coffee Houses who raise the price 
of liquid coffee unduly and thereby 
exploit the consumers, are under con-
sideration of tire Coffee Board. As 
soon as the Coffee Board evolvell 
these steps in consultation with all 
concerned, it will be possible to bind 
these Coffee Houses to a .price code 
for sale of liquid coffee alsO. 

PiK Iron Plant ill Andhra Pradeah 

r Shri Kamesllwar Taatfa: 

I Shrl Blmat.lncka: 
Shrt Bishanehander Seth: 

*H'I' i Shri B. P. Yadava: 
• Shri Dhaon: 

L Shri Vidya Charan 
Shukla: 

Will the Minister of Steel and 
Mines be pleased to state: 

(a) whether Government are con-
sidering to set up a pi, iron plant in 
Andhra; 

(b) it so, the broad outlines of the 
scheme; and 

(C) whether any, and it so, what 
foreign collaboration will be aVailaDJ" 
for this project? 
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Tbe Minister of Steel and MInes 
(Sbri Sanjiva Reddy): ,8) to (c). 
Feasibility studies have been commis-
sioned for the location of a few pig 
iron plants at various locations in the 
country including Andhra Pradesh. 
No specific offers for foreign collabora-
tion for a pig iron plant in Andhra 
Pradesh have so far been received. 

Rural Small Industries 

r Mabarajkumar Vijaya 

I Ananda: 
Sbri M. N. Swamy: 

I Sbri P. KUDban: 
I Dr. Saradisb Roy: 

~ 
Sbri Imbichibava: 

.548. ~br~ Mohan Swarup: 
ISbrl P. K. Deo: 

I Shri SolaDki: 
Sbri Vishwa Natb Pandey: l Sbri N. R. Laskar: 
Sbri HimatsiDgka: 

Will the Minister of Industry and 
Supply be pleased to state: 

(a) whether Government have 
finalised any scheme under which 
10reign exchange allocation is to be 
made for the purpose of encouraging 
development of rural small industries; 

(b) if. so, tj}e features of the said 
scheme; and 

(c) whether it is proposed to ad-
minister tlhe scheme through State 
Governments or through the normal 
Central Government agencies? 

The Deputy Minister in the Minis-
try of Industry and Supply (Sbri 
Bibudbendra Misra): (a) to (c). Out 
of the foreign exchange allocation to 
the small scale sector for the period 
April-September, 1964 for items licen-
sed by the Chief Controller of Imports 
and Exports, a separate quota of 
Rs. 50 lakhs has been earmarked for 
the import of components and raw 
materials for suitable production units 
in the small scale sector in rural 
areas. Similarly, a separate alloca-
tion of Rs. 25 lakhs has been made for 
import of various categories of sted 
by such units. This special quota will 

be utilized in respect of applications 
from the following categories of small 
s~ale units:-

(i) Units in rural industrial 
estates and semi-urban in-
dustrial estates situated in 
townslvillages with less than 
15,000 population; 

(ii) Panchayat Samiti industries 
located in rural areas; 

(iii) Common Facility Centres in 
rural areas run by Industrial 
Cooperatives; and 

(iv) Units in areas falling under 
the Rural Industrialisation 
Programme sponsored by the 
Planning Commission in 45 
selected areas. 

The applications for import licence 
againsl the special quota have to be 
made in the usual forms through the 
State Government authorities to the 
Development Commissioner, Small 
Scale Industries. 

Pig Iron Plants 

*549. Sbri P. K. Deo: Will the Minis· 
ter of Steel and Mines be pleased tu 
state: 

(0) whether it is a fact fual Japa· 
nese assistance has of late been offer-
ed for the establishment of €ii't-j 1'i/ 
iron plants; 

(b) if so, the nature and extent of 
the assistance offered; and 

(c) the location of each plant and 
their individual production capadty? 

The M'nister of Steel and Mines 
(Shri Sanjiva Reddy): (a) No, Sir. 

(b) and (c). Do not arise. 

Manufacture of Cameras 

r Shri Ramachandra Ulaka: 
.550 J Sbrl Dhuleshwar Meena: '1 Shrl A. v. Barhavan: 

Sbrl Pottekkait: 
Will the Minister of Industry pd 

Supply be pleased to refer to t1ae 




